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(d) i f  so, details of the case and what 

action is being token against them?

T H E  M IN IS T E R  O F H E A LT H  
I A N D  F A M IL Y  W E LFA R E  (SHRI 

RAJ N A R A IN ) (a) The extension was 
given during the period of the former M i
nister, Dr. Karan Singh. T ill now there 
is no information as to whether there was 
any political influence behind this.

(c) to (d); It will take some time to 
ascertain the facts.

Opening of Poat OfficM in Villages

5145. SHRI CH AU D H AR Y M O- 
TIBH AIR : W ill the Minister o fC O M - 
M U N IG A TrO N S bs pleased to state:—

(a) whithjr his attention has been 
drawn to the fact that the villages in 
which Po't Office facihties are not avail
able have to mikc paymsnt to Postal 
Department for ren years to make up 
for losses in order to avail of the pastal 
facilities; and

(b) whether Government propose 
to ^ ; n  n;w Post Offices in such villages 
w'lich cauld not get this facility and 
are m iitly  in the backward area and if 
so, whether the practice of receiving 
ci:»:inuation from such villages in the 
n u n ; of campeniation for losses would 
be abolished ?

TH E M IN ISTE R  O F C O M M U 
N IC A T IO N S (SHRI BRIJ L A L  
VERM A) : (a) Post O ffi::: which fulfil 
Dipartmintal norm' are opened without 
taking any payment.

Poit Officis which do not fulfil De- 
pirtmintal norms are opened after 
getting a Non Returnable Cont ' 
bution as par details given in the en- 
clojcd stotement.

(b) Government have drawn up 
plans for opening 865 post offices in 
villages in veiy backward, tribal and 
hilly areas during the current financial 
year. Forthepr^ent, itis  not proposed 
to abiHsh the practice of obtaining 
NJi-Returnable Contribution in cases 
where Pou Offices, which do not fulfil 
the Depirtmental norm>, are to be 
opened to meet specific requests.

Statem ent

Co^ditiont fo r  opening o f  Post O ffices in 
rural areas

(A) N O R M A L RU R AL AREA:

(i) Distance of the proposed Post 
Office from the nearest existing post 

offlc; should not be less than 3 miles

except in cases of villages which are the 
Headqwrters of Administrative unit^ 
like Tehsils, Talukas, Thanas, Com
m unity Projects or N.E.S. Blocks or 
Gram Pamchayats or having schools 
run by District Boards or H/^1 Boards 
or schiols approved or receiving aid 
from State Government. In case of 
such villages the distance from the 
nearest existing post office should not 
be less than two miles.

(ii) The permissible limit of loss 
should not exceed Rs. 750/- per annum 
per post office i f  population to be served 
wJthtn a radius of 2 miles is 2,000 or 
more;

(iii) Theperm issiblelim itofloss should 
not exceed Rs. 500/- per annum where 
population to be served within a ra
dius of 2 miles is less than 2,000.

(iv) The proposed post office should not
result in its parent office having to 
work at a loss beyond the permissible 
limit of loss of Rs. 500/- and

(v) Tlie minimum guaranteed in
come of the post office should not be 
less than 25% of the cost.

(B) VER Y BACKW AR D  AREA :

(i) The permissible limit o f loss is 
relaxed from Rs. 500/- or Rs. 750/
to Rs. 1000/- and in exceptional cases 
cvjn upto Rs. 2500/-

(ii) The minimum guaranteed in
come should be 15% of the cost.

(C) H IL L Y  AR EA:

The minimum guaranteed income 
should be 10% of the cost.

Post Offices to be opened on Non- 
Returnable Contribution

If the above noarms are fulfilled, 
the P& T Department bear the loss 
upto the permissible limit of loss and a 
post office is opened. However, if  the 
loss exceeds the permissible lim it of 
loss, than the amount of loss in excess 
of permissible lim it of loss is to be 
paid by the sponsoring party as Non- 
Returnable Contribution and the post 
office is opened. The review of the 
loss is done every year and the post 
office is retained so long the sponsoring 
party continues to bear the loss in 
excess of permissiUe limit oflosa.

These post offices rre run as experi-
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meat*! ■«* are retained
vjaw on annual review ba«s. 

i f  after » pjriod of io years of the 
oD'ning of * e  expirimsntal post office, 
the D03t offlx* is found to work within the 
p jrm 'ss ib le  * ‘m it *0S8’

of Ri. 240/- p;r annum provided 
(°  w  W  exists within 

thi distant of 2 nvles; or

fil) R-f. 363/- P-*r annum provided that 
no pa«t offiseex.srs within the 
distance of 3 or

(iii) biy-md Rs. 360/- but within 
Rs. 500/- per ainum provided that 
no po;t office exists within the 
distance of 5 m'les.

Tne prA  office is nude pjrmanent 
and no c o n n  n a t io n  bscomss due from 
the s p o o r in g  party. I f ,i however, the 
lois is b;y>nl the p^rm ssible lim ’t of 
lois o f Rs. 249, 3«o» 503, then the 
port offiji is to b ; closed down.

In ci»e th? Djpjrtm ;nta1 nonms are 
not fulfilled and the Post Office is to be 
op:».*d to miet th; sp:c.fic require- 
m:nts of s p o o r in g  party, the 
Dirty 1m  to b;ar the Non-Returnable 
Contribution of an amount equal to 
th? efi ire anticipated loss of the pro
posed post office.

E*nploym;nt opportunity to 
Nunes

5146. SHRI K. M W JLW M .V. W ill 
t h e  M a s te r  of H EALTH  AND FA M IL Y  
WELFARE bi pleaded to state :

(a) the number of unemployed nur
ses in the country and the details of 
emVioymint opportunities that exist 
at p:eiun: aal likely to ansi during the 
ensuring year; and

fW th; step; taken by GovernmiQt 
to ounterict the trend of brain-drain 
in r e l ic t  of trainsd nursec?

THE MINISTER OF HEALTH 
AND FAMILY WELFARE CSHRI fU J 
NARAIN): (a) The informition1 is being 
collected and will bs laid on the Table 
of the Sabha.

(b) To? e»w  are examined on ms- 
tits and the gi02»l policy is not to 
easourage foreign aisignmsnt on a 
mm Mile of para-midical personnel 
<n wh’ch there Is a definite shortage.

Diamond drilling at Kolihan 
Copper Mia*

5147. SHRI S. G. MURUGAI* 
YAN: Will the Minister of STEEL 
AND MINES be pleased to state;

(a) whether due to wrong planning of 
Additional Chief Geologist, Kolihan 
Copper Mine the Diamond Drilling 
work had stopped at K.C.M.; and

(b) action taken in this regard?

THE MINISTER OF STEEL 
AND MINES (SHRI BIJU PATNAIK):
(a) No, Sir. The underground d'a- 
mond drilling at Kolihan Mine Is far 
ahead of the requirement of exploration 
for ore production, and this activity 
has been temporarily suspended until 
n :w drilling faces are available at the 
n;xt mining level viz. at 306 metre 
lt?vel horizon.

(b) Does not arise.
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